FORM A
PuBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF SENIOR BUILDERS LIMITED



RELEVANT PARTICULARS

1. Name of corporate debtor SENIOR BUILDERS LIMITED
2. Date of incorporation of corporate debtor 25/09/1996
3. | Authority under which corporate debtor is | ROC-Delhi
incorporated / registered
4, Corporate Identity No. / Limited Liability | CIN: U70101DL1996PLC082239
Identification No. of corporate debtor
5. Address of the registered office and principal | Registered office: 1/1, Shanti Niketan, South
office (if any) of corporate debtor Delhi- 110021
6. Insolvency commencement date in respect of | 4" July, 2024
corporate debtor
7. Estimated date of closure of insolvency | 31% December, 2024 (180" day from the date of
resolution process Commencement of Insolvency Resolution
Process)
8. Name and registration number of the insolvency | Name: Umesh Gupta
profess!onal acting as interim resolution Regd. No.: IBBI/IPA-001/IP-P00848/2017-
professional
2018/11431
9. | Address and e-mail of the interim resolution | Address: Ground Floor ,221-A/19, Onkar Nagar
professional, as registered with the Board B, Tri Nagar, North West, National Capital
Territory of Delhi ,110035
Email: - umesh@vamindia.in
10. | Address and e-mail to be wused for | Immaculate Resolution Professionals Private
correspondence with the interim resolution | Limited, Unit No. 112, First Floor, Tower-A,
professional (Claims are to be sent only on this | Spazedge Commercial Complex, Sector-47,
address and email) Sohna Road, Gurgaon-122018
Email Id: ibc.seniorbuilders@gmail.com
11. | Last date for submission of claims 18" July, 2024
12. | Classes of creditors, if any, under clause (b) of | Allottees under real estate project
sub-section (6A) of section 21, ascertained by
the interim resolution professional
13. | Names of Insolvency Professionals identified to

act as Authorised Representative of creditors in
a class (Three names for each class)

1. Mr. Sunil Sethi
Regd. No IBBI/IPA-003/ICAIN00426/2022-
2023/14179

2. Mr. Yogesh Kumar Tyagi
Regd. No. IBBI/IPA-002/IP-N00297/2017-
18/10856

3. Mr. Sumit Shukla

Regd. No. IBBI/IPA-003/1P-N00064/2017-
18/10550



mailto:umesh@vamindia.in
mailto:ibc.seniorbuilders@gmail.com

14.

(a) Relevant Forms and

(b) Details of authorized representatives
are available at:

(@) Web link: -
https://ibbi.gov.in/home/downloads

1. Mr. Sunil Sethi
Regd. No IBBI/IPA-003/ICAIN00426/2022-
2023/14179

1303/T30/LOUTS PANACHE, Sector 110
/NOIDA, Uttar Pradesh -201304
Email: ssethi412@gmail.com

Weblink: https://ibbi.gov.in/en/insolvency-
professional/details?fieldid=NTU3Ng%3D%3D

2. Mr. Yogesh Kumar Tyagi

Regd. No. IBBI/IPA-002/IP-N00297/2017-
18/10856

C-79A, Rajat Vihar, SEC-62, Noida, Uttar
Pradesh -201301
Email: yogeshktyagi@rediffmail.com

Weblink: https://ibbi.gov.in/en/insolvency-
professional/details?fieldid=MTgzMw%3D%3D

3. Mr. Sumit Shukla

Regd. No. IBBI/IPA-003/1P-N00064/2017-
18/10550

B-4/702, Krishna Apra Garden, Plot-7, Vaibhav
Khand Indirapuram, Ghaziabad, Uttar Pradesh
,201014

Email: sumit_shukla@rediffmail.com

Weblink: https://ibbi.gov.in/hi/insolvency-
professional/details%20?fieldid=%20NTUw

Notice is hereby given that the National Company Law Tribunal, Bench-1V, New Delhi has
ordered the commencement of a corporate insolvency resolution process of the SENIOR
BUILDERS LIMITED on 4" July, 2024.

The creditors of SENIOR BUILDERS LIMITED, are hereby called upon to submit their
claims with proof on or before 18" July to the interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.
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Submission of false or misleading proofs of claim shall attract penalties.

Place: Delhi
Date: 61 July, 2024

M-

Umesh Gupta

Interim Resolution Professional

For M/s Senior Builders Limited

Reg. No.: IBBI/IPA-001/1P-P00848/2017-
2018/11431

AFA Valid upto: 30.10.2024



WWW.FINANCIALEXPRESS.COM

FE SUNDAY

SUNDAY, JULY 7, 2024

| ) Piramal Capital & Housing Finance Limited
Piramal (Formerly Known as Dewan Housing Finance Corporation Lid. )
Finance CIN:L65910MH1984PLCO32639

Registerad OHice: Unit No.- 631, GUh Floor, Peramal &miti Budlding, Piramal Agastya Corporabe Park, Kamanl Junction, Opp. Fire Station, LBS Marg,
Kurka (west), Mumabal-300070 T 4+91 22 3602 4000
Branch Office : Jaipwr Tower, Mo 3024 106, 3rd Floar, Mirza lsmail Bd; opposite 1R, Jaipor, Rajasthan 302001

{Under Ragulation 6 of the Insolvency and Bankruptey Board of India For Immovable Property as per Rule 8-1) of the Security Interest (Enforcement) Rules, 2002 and Appendix- [V
{Insolvency Resolutlon Process for Corporate Persons) Regulations, 2016) _ _ . _ o : — Wharaas, the undersigned being the Authorizad Dtheer of Piramal Capital & Housing Finance Lid. {Formerly Knawn as Dewan Housing
FOR THE ATTENTION OF THE CREDITORS OF SENIOR BUILDERS LIMITED The undgrmgned being the authorlzed.offlcer qf the DCB Bank Ltd., under the Secu'rltlzatlon and Reco'nstructlon of Fmanma] Assets and Enforcement Finance Corporation Lid) under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Inferest Act 2002 and
RELEVANT PARTICULARS of Security Interest (54 of 2002) and in exercise of powers conferred under section 13(12) read with rule 3 of the Security Interest (Enforcement) it exgrcisa of powers conterrad pridar saction 13(12) read with Rula 2 of tha Security Inferest (Enforcemant) Rules 2002, Demand Notice(s)
R T T o 'SENIOR BUILDERS LIMITED Rules, 2002 issued a demand notice on below mentioned dates calling upon the borrowers (Borrower’s and Co-Borrower’s) to repay the amount izsued by the Autherized Officer of the company to the Borroweris) / Guarantor(s) mentionad herain below to repay the amaunt mentioned
7 |Datelincomoraonpicomorate debior | 2R 0m 1098 mentioned inthe notice as detailed below in tabular form with further interest thereon from within 60 days from the date of receipt of the said notice. i the notica wihen G0 days from the date of recaiph of the said notice. The barrawer having failed to repay the amount, notice is hereby givén
3 3|,-'u|-1_;u”w i which combrais dabior | AOC-Daln The borrower and Co-Borrower having failed to repay the amount, notice is hereby given to the borrower, Co-Borrower and the public in general that to the _Enrrnw;rm { Guarantor{s) and 1hn.=_p-J|:|I|r: in general that the undemugned has taken I_:‘ns.sessmn of the property described herein
| Incarporated / reqistared the undersigned has taken possession of the property described herein below in exercise of powers conferred on him under sub-section (4) of section below in exercisa of powess conierred an him undar Sub-Section (4) of the Section 13 of the said Act read with Rule & of the Security Inferest
a 'meme identity No. | Lirited Liabdity| GIN: U70901 DL 1966PLC082256 13 of Actread with rule 8 of the Security Interest Rules 2002 on this 04-07-2024 and 04-07-2024. E.nrnnj:a:men: rules, 2002, The barrer's attention is Invited 10 provisiens af sub ~section [B) of sechion 13 oi the ACt, In respect 91 time
| Identification No. of coeporate debior The borrower, Co-Borrower in particular and the public in general is hereby cautioned not to deal with the property (Description of the immovable availalie, 1o redesm the secured assets. The borrowsr in particular and the public in general are herelly cautioned nat to deal with the
5 |Addwess af the registered office -and| Registered office: 1/1, Shantl Mistan. South Delhi- Property) and any dealings with the property will be subject to the charge of the DCB Bank Ltd., for respective amount as mentioned here below. praperty and any dalings """“j 118 properF WUk - sulyst! in Ia Eharge. ol Firamal Capital & Housing Finance Lid. (Formerly Known as
| prtnciadl oifics firany] Gl corpomti debior | 110021 The Borrower’s attention is invited to provisions of Sub-section (8) of Section 13 of the act, in respect of time available, to redeem the secured assets. Devan Hiarsing Ainance Corparation Lid) for an amount as mentioned herein under with interest thereon
i |I'I'¥I'.l'“|1"f'll"':|l foTnET e ang dale in resnect J'Il'l _||I|!I 24 i H
|:- CAOnoes |I!°'|,'.‘|$ il Demand Notice Dated. 17-01-2020 H“-i HE.I'I'I-E ﬂél:::!ﬁf:‘:{i‘rmh“ mm:ﬂf;ﬁ:md ‘fm nm::::;:::tm Fﬂ.;?:;:;]ﬂ
7. |Estmated date of closurs of insalvency| 315t December, 2024 (1800 day froem the date ol Name of Borrower(S) and Co-borrower(S) | MOGA JUTE AGENCY (THROUGH PARTNERS JASMEET SINGH AND HARMEET SINGH), Perty ;
|resolubion process Commenceenent of Insoheency Rosoiution Process) HARMEET SINGH, JASMET SINGH, JAGMOHAN SINGH and JATINDER KAUR |LC-06100003443, Branch- Bikaner,Mr/Mre. [ All the part & parcel of property-Flat No 09, 2Nd{ Demand Notice Data/ Ami1 -27-| 3072024
B (Mame and regetration nuember of (o] Mame: Umesh Gupla : E : R Anil Kemar Suranal Borrower ).Mangla|Floor, Wing - A Ganga Residency, Yillage|Mar-2023, 237951, { Rupees| eommnlic)
insaivency prodossional acting as inturim| Regd, No.: Total Outstanding Amount. R_s.1,13,3l8,10l6.62/ (Rupees One Crore Thirteen Lakh Thirty Eight Thousand One Hundred Emm[cmhm“'g | q i3 ;Isur.r 4 :;: boni :r. : .| nr Two. Lakh Thirly Saven (Symbnlic
|resolution professional | IBBYIPA-001 /P-FO0AH8/2017-2018/1 1431 SixAnd Paisa Sixty Two Only) as on 17-01-2020 drmisar sriramsar Hoad bikaner BEENET 70 cand Nine Hundred Fifty
9 [Address and e-mail of the interim| Address: Ground Floor 221-A19, Onkas Nagar B, Tr Description of the Inmovable Property | RESIDENTIALHOUSENO 1273 MG NO Z-00265 STREETNO 8 WD NO 11 JAWAHAR NAGAR Rajasthan - 334001 Orse Dnly |
resolution professional, a5 registered with| Nagar, Morth West, National Gapita Territory of Defhi, MOGA PUNJAB 142001. (THE SECURED ASSETS) ILC-04700004705, Branch-Jodhpur, MeMrs.[All the part & parcet of property-Plat No.1- A Demand Notice Date! Amt -21-| pan7 2024
(e Boand | 110035 Arun Harsh (Borrower), Hema Harshl ©0-| grasrs Mo 115 Shanker Naar Gram CI May-2022 6713159, (Rupees| je.cbor
| Email: drl'l_[:_s_r_.._&r.-'-'.:.lnrll:llil m Demand NOliCE Dated- 17'01 '2020 EI:Irr'I:IIH‘GI] ; & WO, ClLs Eal an]l 1op=snl Elﬂt} Saven Lakh Thl”ﬂl"n |.{:-‘-.I'.I1I:II'_|II|'|
I0.[Address and e-mall o Be used for| Immacuiste Resciifion Prolssslonals Private Limited, Name of Borrower(S) and Co-borrower(S) | MOGA JUTE AGENCY (THROUGH PARTNERS JASMEET SINGH AND HARMEET SINGH), dodnpur Jodnpur Rajasthan .- 342001 Thousand One Hundred Filty
| comespondence with the inferem rsctullon| Unit Mo, 112, Frst Fioor,  Tower-A, Spagedge HARMEET SINGH. JASMET SINGH. JAGMOHAN SINGH and JATINDER KAUR fine Only b
|H'I:-1F:.‘:Sil'.|"|3| I:El.’lll'II‘E. e B0 be 2t I:l!'I|!.' on| Commercial  Comples, Seckor-47, Sohms Road, ! ! - - - 1 - = . . ,
| this address and emsd | Gurgann-122018 Total Outstanding Amount. Rs.1,13,38,106.62/-(Rupees One Crore Thirteen Lakh Thirty Eight Thousand One Hundred LC-08000005023, Branch-Bhilwara, Mr/Mrs.|All the part & parcel of prupsutﬁ--Panu No. 8.Demand Notice Dat_a}- At =29 pzo7annd
| Email Id: ibe senicabuilders@gman com Six And Paisa Sixty Two Only) as on 17-01-2020 Bhagavat Singh Rathore (Borrower), Pogja) Book No. 84 Aril No, 2353 Village Rothiya I'u'!a'.f-E”J'EE-J -'I]'TIIISEH: RUREEs! vaymnalic)
11| Last s for aubmisalonolciamms | 10 Juky, 2024 Description of the Immovable Property | COMMERCIAL PROPERTY NO. B-8 524 525 2-3-00980 OLD GRAIN MARKET BARTAN GAN Kanwar | Co-Bosrower ) A . ey nara
12.|Classas af credions. it any, under clausa| Allotiees under resl astata praject MOGA, PUNJAB 142001. (THE SECURED ASSETS) - S ; ! .
ib) of sib-sectian (GA) of secton 21 LC-06100002856, Branch-Bikanar,Mr/MWra. | All the pard & parcal of property-Fat No. 42, Demard Notice Dabad' Amd --25-] 03072024
ascerlangd by e terim  resohuion Sd/-, . Bhanwar Lal Solanki (Borrower). Shanti Devi| Flat No. &2, Wing - J Ganga Residency, Vilkage) FEB-2023 230324 | Bupees TW0| isumbolic)
| peotegsional _ Date: 07.07.2024 Authorized Officer Solanki | Co-Borrower | Karmisar Sriramear Road Blkaner Bikaner|Lakh Thirty Thousand Three
13, |[Mzmes of Insolvency Profeszionals| 1. Mr. Sundl Sathi Place: MOGA, PUNJAB DCB Bank Limited Rajasthan - 334001 Hundred Twanty Four Only |
Sodkiens S B gl ol e i e ol S LC-20300042618, Branch-Jaipur-Mi|all the pant & parcel of property-West Part 02| Dernand Notice Date Amt--30-| D407/2024
ot i B, g oty Road.MriMrs. Giriral Eumawat (Borrower |, | Plol No.28, Puran Napar Ext, Balnad Road [Jan-2023, 2755762, Rupees| (Svmbolic)
[ Rt N SBUIPA Q02 TPNDOZ87/2017- 16710856 s | ULJJIVAIN SMALL FINANCE BANK SECOND FLOOR, GMTT BUILDING oottt gontomery T ABOIEE ) o Bainga Rallway Stat, Joipur Jaipui{Twenty Saven Lakn Ffy Five
P i ; S i I Rajasthan - 302073 Thousand Seven Hundrad
+ 3. e, Sumit Shukla D-7 SECTOR 3 NOIDA UP 201301 &
| Rl No, SLEA1PA,-D03IP-NDO0EL, 201 7-18/10550 , | ay Tena dnily |
. | {a) Wt fine: = hetpasisiboi, e rvhome/downloads POSSESSION NOTICE (for Immovable property) [Rule 8{1)] |LC-00000006374, Branch- Bhilwara, Me/Mrs. [All the part & parcal of property-Patta Mo, 16,|Demand Natice Date! Amt ~26-] gan7i2024
14;| (atRelevant Forms ang | 1. Mr. Sundl Sethi | : " ; | : Gopal Lal Kharol (Borrower), Omkar Khargl{[B0ok No. 123 Gram Madanpura. G. PAMar-2024 436686, Rupees) . :
| im)Detatis of aushodzed representatives ar| Regd. No IBELTPA-DDSACAINODAZE/ 2022- Whereas, The undessigned, being the Autharised Officer of Ujivan Small F_'”E'”FE Bank Lid., under the Securitisation & Reconstruction Ca- Bommouwer| Mindodiya Tehsil Shahgura Bhilwara Bhilwiaral Four Lakh Exgnty St Thousana| >M20lc)
timllable-at L apam 4179 of Financial Assets & Enforcement of Security interest Act, 2002 & in exercise of powers conferred under section 13{12) read with rule 3 L Rajasthan - 311404 Six Hundrad Sy Six 0nly |
' | IDGSASELDL TS PRMGEE Foelor. 110 WO, of the Security Interest (Enforcement) Rules, 2002 issued demand nolice to borrowes/ Guarantor on the dates mentioned hereunder. 'LC-04700003478, Branch- Jodhpier, Me/Mrs. | All the part & parcel of properly-Pafta Mo 58| Dernand Notice Date At —20-| 04072024
el m;h:ﬂmrjuma" i calling upan the Borrower|s| / Guarantors) to repay the amount mentioned in the respeciive demand nofice within 60 days of the date of Hablb Khan{ Borrower }, Mir Bax { Co-|Missal No.20 Book Ne. 24 WP Pachpadral’lan-2023, 331003, Rupees| (Symbolic)
| Wbk hiips://ibbi, gavindeninsalvency- the nofice, The Borrowen Co-BomowarMorigagor having failed fo repay the amound, notice is hereby given to the BorrowerMortgagor, Borrawer ) Pachpadra Barmer Rajasthan - 344032 Three Lakh :'NIT!-' (e Thousand
| peolessional'detals Meldid - NTUINg %3D%3D0 Co- Barrowes/Mortgagar, Co-Barrower and the public in general that the undessigned has taken SYMBOLIC POSSESSION of the Thres Ondy )
fpz:,;w' :ngﬁmﬂhgmmggmm?_;H_q.;.m property described herean below in exercise of powers conferred on him under sub-section (4) of seciion 13 of the said Act read with rule ,hﬂ-ﬂﬂﬂﬁ?gﬂﬂ.&wﬂ*:ﬁm. l'::l::_sm J'rtan? Jéll the J!|L1_an E ngfr:_el u:qu Jr%ged%ﬂ.-m T Eerr.a?nggga1i$eﬂ[:-gt§.r J.;m -17- 040772024
| C-794, Rajat Vibar, SEC-82, Moida, Ustar Pradozh - B ofthe Security Inlerest Enforcement Rules, 2002, on the dates mentioned against each account. E:gﬂ:‘ﬁh orrower ), KAJAL KRl I Co-| Sawraj Awashiva Yojna Kota 3240 EEm 743 51* i I:Thulll;EEﬁ; {Symbolic)
2l 3 ) . The BorrowerMortgagor s, Co-bomowariMortgagar's and Co-borrower's attention i invited to provisions of sub-section {8) of section Five Hundred Sixty St Only |
Img:":aﬁﬂmﬁ:ﬂ:mmlﬁ:;rﬂnw 1zoHheAct Inrespactofting avakable, o redeemihe secmd-assals |LC-15300001225, Branch-Udaipur, Mr/Mrs. | All the part & parcel of prapesty-Hause No 46|Dernand Notice Date/ Am1 --20-| 02072024
| prcessionaldetails el = Tgzbwi30%30 The EarmowerMortgagor, Co-BorrowerMortgagor and Co-Bormrower in parficular and the public in general is hereby cautioned nof to | Kailash Chandra Gurjar (Sarrower ), Sheetal|\Ward No 28 Police Line Tekd, Udarpur Uaipur|Feb-2024, 461286, Rupes Four Symbolc
| 3. M. Sumit Shukla . deal with the property and any dealings with the property will be subject to the charge of Ujjivan Small Finance Bank Ltd. for an amount Devid Co-Barrower } Udaipur Rajasthan - 313001 Lakh Sty Ona Thousand Two ; '
BT K it Gardun, Ptk s vaana Koo || | 2770 the amountis), mentioned herein below besides interest and other charges | expenses agains! each account Hundred Ningty Six Only |
I'uz:li\:.iliu;:utzul_l E;Tmatf!l'r [llﬂr:u F':ﬂn;sh_?!mn!d Name of address of Borrower! Desunptmn of the | Date of Demand Notice and | Amount as per hﬂ;ﬁﬂ;?ﬂ;]:g‘;ﬂﬁ.ﬂﬁpchﬁ .f-l:l{i:hp:l'. T.I'Hris. ilz: |11rrlu|=-;Jd1-r.‘.le EI:JEp:;,EIF;J'h:JrquEmI:EFdE;EIL: F:Qa;'ﬂu;eguilr;u?;[;-ﬂ:Jm [:-EES 04072024
{ ik =it 1 iredilfrrad. com = -] =1 rrewear |, vir L35 Lo-Darmiiwer SIranm (LR E HiL @ 1, il i 1F i
Webbink: ips. ikl pov indhifingohien cy- Eu—EnrrmrJHurtgagur | Immovable property Date of possession | demand notice .,laiEurﬁﬂagasrnan - 300 i Elevan Lakh Twenty Thousand et
- | professional’delals %20 Hiekdic = S20NTLw 1, Mr, Sewa Ram 5/0 Kesa Ram @ Kesha Ram @ Khasa, | Area/Plotihouse Date of Demand Notice: 27.02, HEJIR . - Cng Hundrad Thirty Seven Dnly)
Nutice is hereby given that tha National Company Law Tribunal, Banch-V, New Dethi has ordered| | Rio 26412 Ward No,1, Arjun Nagar, Nandu Peer Wali Gaii, |measuring 100 Sa, Date of possession: 06.07.2024 |4 49 043/., 1| LC-04700004035. Branch-Jodhpur, Me/Mes. | All the part & parcel of proparty-H.No.4/14, |Darmand Notice Date/ Amt --27-| 0307/2024
ih;ﬁfml“ﬂ';ﬂtﬂgﬁl “12:'11':;"““’319 msohvancy resalution process of the SENIOR BUILDERS| | ikl (Haryana) - 136027- 2. Mrs. Ramrati @ Ramrat |Yds. ie. Dk-3.30M hemg 3301120 shares of arealason Kandarp Kumar( Borrower ),Vimla Devi| Co-| Lease No. 3406, Maruti Strest, Housing Board|Oct-2023, 1500106, {Rupees| (symbolic)
The creditors of SENIDR BUILDERS LIMITED. ate Heraby called upon 1o submit their cteims with| | D&Y Wio Sewa Ram, Rip 26412 Ward No.1, Arun Nagar, |measuring 6K-0M outof Rect. Mo, 171, Kilta Mo, 311, Khewat | 25.02.2024 Borrower ) Balatra Barmar Rajasthan - 344022 FD:;E“ Lakh Ong Hundred Six
mnnrnuuw-u!metﬂrlhlulqu s mteien regoution professional st the address mentioned against Mandu Peer Wali Gall, Kaithal (Haryana) — 136027; .l'-'l.i-sﬂ:l".ll:l 230, Khatoni No. 268, Cwned vide. Regd. Sale deed No. | eETTT T e : T T L e e | G0
anitry Mo Roed, 1316/1 dated 17.05.2005 sit of Bt A, within th ILE- 05647.Branch-Jaipur-Valshall, [All the part & parcel of property-Plot No. 2 |Dernand Notice Date’ Ami _-26-| D407/
The fmancia creditors shall submit their claims with proof by electronic means cnly. 811 othes ;'11-'1;:}:":-? Gﬁﬁréz?‘*f"ﬂ”:n T;%EL{WHFHHNU L M?.JHTGI '::;Ihflmﬂﬁg?fd Gﬁﬂilﬂﬁmiﬁlhsll TE.hDE:h;:a;’rha: Id:l Mr./Mrs. Krishan Komar Rajawal (Borrower|Vivek Nagar Sundaram Calomy, Mr Airpor | Feb-2022 460934, Rupses Fowr| (Symbolich
creditors may submit the claims with proof in person, by post or by slactronic means. dif, Fraryoi F JRELA0 RAEA AT @ P . ; 4 [ I, Raj Kumari Rajawal Co-Bormower) Tank Road Jaipur Jaipur Aajasthan - 303002 |[Lakh Sixty Thouwsand Ning
Submission of false or miskesding proofs of claim shell attract penalties. Kesha Ham (@ Khasa, Rio House No, 1135, Gall No. 4, .HEEId Sale Deed No. 3631 did. 16.04, 2008 & Mulation No, Humdred Thirly Faur Dnly §
L Ariun Nagar, Ward No.1 Majra Basti, Afghan Patll, Kaithal, (7514 which is bounded as follows: Boundaries: East:| :
Umesh Gupla LC-00900013627, Branch-Jaipur-[Allthe part & parcel of propery-Plat Mo - D191 Dermand Notice  Dated Am1 -20-| pgn70024
interim Resolution Prisiony| | Haryana- 136027: Also At- H. No. 207, Patt Afgan, Village [House of Bateri Devi West: Digar Mallk North: 15 FL. Gal Vaishali, Mr/Mrs. Mahaveer Singh{ Borrower| Singhal Sng Gty Majammatad Ajmer Road|Fet-2024,265636,{ Rupess Twol e ooy
For M/s Senior Bullders Limited| | Afun Nagar, tehsil & district Kaithal, Haryana - 136027 in |South: Digar Malik The Property belongs to Mrs, Rameatl @ | ).Sarika{ Co-Barrower ) Jaipur Jaipur Bajasthan - 302020 Lakh Sixty Five Thausand Six| '
EEEZ _Ilﬁ-[l?ﬁg:: Reg. Mo.: IBELIPA-001 AP-PO0OBAS, 201 7-2018/11431 Loan Account No. 2274210080000010 Ham[al}l}ﬁm Wio Sewarami.e. Jamang you. [ Humdred Thirly S Qnly )
T AR Volis mpw: SR AR PO N 07 072074 Place; Haryana T |LC-04700003752 Branch - Jodhpur, Me/Mrs. | All the part & parcel of property-Flat No 116, Demand Natice Date/ Amt =21+ na07/2024
s - Manchha Ram Meenal Borrower ), Manjula| Paladi, Bayumayan, Sumerpur, Sumerpur Pali é'_-'“l:IEUEEfE'?HWE' | Hst”:'ﬁs (Symbolic)
Meenai Co-Borrower | Raiasthan - 306502 ight Lakh Ninety Seven
Thatsand Two Hundred Six
= H D F c B k L- - t d PROCLAMATION REQUIRING THE Only)
|LC-15300002737 Branch - Udaipur, Mr/Mrs. | All the part & parced of propery-Ward No. 08| Demand Notice Data/ Amd -30-| 04/07/2024
L. HDFE HAH K a n lm I e APPEARANCE HF ACCUSED PERSON Mohammed Mustalal Borrower ), Shadesna|Survey No. 290 Kamera Teh Ghatole, Banswaral.lan-2023 1020864, Rupeses (Symbolic)
Branch : The Capital Court, Munirka, Olof Palme Marg, Cuter Ring Road, New Delhi-110067 , See 5“"-_?13“" 82Cr.PC Bano{ Co-Borrower ) Banswara Banswara Rajasthan - 327027 Ten Lakh Twenty Thousand Nine
Tel. : 011-41596568, CIN LE5920MH1984PLCOB0618, Website: www.hdfcbank.com Whereas complaint has been mads before Hundred Sixty Faur Oaly |
FDSEESS Iﬂ” NGTIC E Hon'ble Mational .!:.I.':lmpﬂﬂﬁ" Law Tribunal ' LC-DDE0001 2880, Branch-Jaipur- Vaishali,|All the part & parced of proparty-Patta Na- 51.[Dermami Notice Cabad Amd --24-| D4,07/2024
Court-H, MNew Defhi thal accused person Mr/Mrs. Mohd llyas( Borrower ), Musharrat| Nagar Mohalla Rangre) Colony Nr JammalAug-2021, 900BE0.( Rupees| sumbolic)
Whereas the Authorised Officer of HDFC Bank Limited (erstwhile HDFC Limited having amalgamated with HDFC Bank Limited by viue | |73me)y Mr. Gursharan Singh (Erstwhile Banu{ Ca-Borrower ) A T o e AR AT S e, e
of a Scheme of Amalgamation approved by Hon'ble NCLT-Mumbai vide order dated 17th March 2023) (HDFC), under the Securitisation g;ﬁ“;_ﬂ;_c':’wm;hgfhmg HI‘;" :'II' M — T R e
And Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 ("said Act”) and in exercise of powers conferred Delhlaﬂr:ﬂih ag:rg 1:'|]|'r'|:'|r|1|-a:'ﬁs [Im H: Mr/ Mrs. Neera I:?::hﬂ:;n;rrlv;ﬂ::ni 5i=ftt|1A='F|Tlaﬂrrr- ﬁﬂﬁ;rSE-EhJI’IInluE-“:Irjlfi?c"mﬂ'-i-iJ"TEiﬁ"f'l- ﬂtiii EETETJEE:{EE?E;I:'L glﬁ-ﬂ“ ?ET:;;?ET
under Sechtion13 (12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002 issued Demand Notices under Section 13 (2) of suspectad 1o have commilted) the ofence of Borrower ), PRASHANT KUMAR SRIVASTAVA| Pandt Colany, Malviya Nagar, Jalpur Rajasthan|Eleven Lakh Seven Thousang| |
the said Act, calling upon the following Borrower(s) / Legal Heir(s}/ Legal Representative(s) / Mortgagor(s) to pay the amounts mentioned ontempt in Contempt Petiion 38/2023 in [ Co-Borrawer ) -302017 Twa Hundresd Seventy Faur Only)
againsi their respective names together with interest thereon at the applicable rates as mentioned in the said notices, within 60 days from CP (IB)-230(PBN2021 and it has been |LE-DS7R0000NTA, Branch-Nels, Mit/Mra. All the part 8 parcel of propsty-Plat Ho 24] Dermarnd l'-lﬂ’-iEE:Jt Dates Amt - 18-| D407 2024
the date of of the said Notice/s, incidental expanses, costs, charges etctill the date of payment and / or realisation, retumed to a warrant of amest fhereupon :;Jamud;n H[racn:_;:n Ill:hmrni (Borrower), Eifa”grr.-,?fgi»'iaﬁ”r"”““ Kola kola Rola E;Llcrf:ﬁé?x?ﬁ?grié h:mﬁ:ﬂ {Symhbolic)
; P ; 3 zeem Bano T e e
Sr. Name of Borrower(s) Outstanding Date of Date & Description of 185480 12“&%53"1 r;'"" E“muh?':: Et':l"gh Seven Hundrad Sixgen Only )
No. Dues Demand Type of Immovable Property / Secured Asset cannol ba i ks ““El Thas 'E k. Deen |LC-04700003488, Branch - Jodhpur, MeMrs. [All the part & parcel of property-Plot Mo 17 (Demand Nofice  Datal Am1 30| 472024
Notice | Possassion shown to Hoa'bie Court-ll satisfaction that | Om Prakash( Borrower |, Marbada Devi{ Co-|gook Mo 8 Khasra No 1777709, Mokalsarflun-2023.834327. (Rupess (Symbolic)
the sad Mr. Gursharan Singh has Borrower ) Aoad Near Ashaputa Tample Sarndari Shwana EEM L?qkh TnhT ﬁw”mmnu |
; ] B LA F | T a " I 3
1. |MR RAJADEY & AQ Rs.22,50,255/- 22-DEC- | 02-July-2024 | RESIDENTIAL APARTMENT NO. SUN 3- ﬁﬁﬂﬂﬂﬁ'ﬂd éfﬂ; 5 E:Lmﬂllﬂﬂ f:'mﬁﬁﬂtﬂﬂ“ﬂ*ﬂ Barmar Rajasthan-- 344044 i )
_ e senvice of the sasd warrant).
TIYANONGLA (Rupees Twenty Two | 2023 | (SYMBOLIC | 1107, FLOOR-11, MIGSUN WYNN, ; . | LC-D470000368D, Branch- Jodhpur, MrMrs.|All the part & parcel of proparty-Knasra Mo|Demand Notice Datel Amt ~21-| 08/07/2024
Lakh Fifty Thousand POSSESSION) | SITUATED AT PLOT GH - 01B(1), E” the Direction of Hon'bie National Om Prakash Vaisnav (Borrower), Manjulal 425,733 Shanti Nagar, Rani Pall Rajasthan | Jun-2022 314865, (Rupass| (Symbolic)
Two Hundred And SECTOR ETA-2, GREATER NOIDA, Company Law Tribunal Court-ll, New Delftw Devl (Co-Borrower | NG ' ; Ning Lakh Fourteen Thousand
Fifty Five Only ) Due UTTAR PRADESH ALONG WITH Progemation & herey made thatthesamy § 1 - - PR [EomthuededsiayFeOny) ||
as on 30-NOV-2023" UNDVIDED PROPORTIONATE SHARE Mr. Gursharan Singh contemnor in 'EL{:-IJIJ!JIHJIJ‘I!EIE?.Hraunh-lainur- Vaishali,|All the part & parcel of proparty-Piot No-E-|Demand Notice Date! Amt ~26- D407 2024
OF LAND UNDERNEATH Contermpt Petition 38/2023 in CP {IB)-230 Mr/Mrs. Omprakash Khollal Borrower ),|8.Flat No.S-4, Second Floor Mangiam City|Mar-2024, 1405360, Rupees| rzymbolic)
[PB) 2021 is required 1o appear bafore this Maimila Khedial Co-Barrawer ) Halaj, Balwar Road Jaipur Jalpur Rajastisan -|Fourtsen Lakh Five Thousand
2. |MR VINAY SHARMA & MRS Rs.12,11,689/- 08-DEC- | 02-July-2024 | RESIDENTIAL FLAT NO.612, GROUND Court to answer the said contempt petilion 302012 Three Hundred Sy Only |
REKHA SHARMA {Rupees Twelve Lakh 2023 (SYMBOLIC | FLOOR, BLOCK - |, SECTOR - CHI-PHI anor before 12/08/2024. ILG-203JA134537  Branch-Jalpur-Mi Road, [ Al the part & parcel of property-HeFat 8o 101 [ Demand Notice Date’ Ami =-28-| pe07/2024
Eleven Thousand Six POSSESSION) | SITUATED AT GREATER NOIDA, DISTT. Diated, this 04 day of July, 2024 RNRNR: VDD RN VoG S Ktk ol o F0x i 101 P'f*-ff-‘ e FUIRHEI R frﬂf"l-l’*ﬁ- 1254334, (Hupees| (symholic
Hundred Eighty Nine GAUTAM BUDH NAGAR, UTAR S e e olidedbon sl eilicssinilhy b Hundred Thity Fous Ontly |
Kamal Suktanpuri : : :
Dagﬂgﬁzgz;n Egg[p}ERr%ﬁnghi?g ILST-LE;EU%?:WLEE g Joint Reg:u,ar {LC-04700001032, Branch-Jodhpur, Mr/Mrs. | Al the part & parcel of property-Plot NofDermand Notice Date! Amit_-31-| 02/07/2024
UNDERNEATH AND CONSTRUECTION National Company Law Tribunal Saldan Bhanu Abdul Sakhur Zoya{ Borrower| 196/12, Maderna Galory, Opp. Makka Maszid,| Jul-2023 204966,( Rugees Twol .zomnnlic)
Gowt-of India J,Abdul SakharKalu Zoyal Co-Borrower | Near Mandare Krishi Mandi, Jodbpar Jodhpur|Lakh Four Thougand Nine
THEREON PRESENTAND FUTURE : Jodhpur Bagasthan - 342001 Hundred Sixty S Only )
3. | MR AJAY TEWARI & MRS Rs. 15.42.672 /- 98- JUN- 02-July-2024 | Residential Flat/ Dwelling Unit bearing No. " IMIPORTANT™ {LG-00800016394, Branch-Jaipur- 'I.ralshal_l. .ﬂ..ll i FI':I_r'.n?- |-'-='I[|.'|]I o proparty-Fiod No. ;[1;5 Du”,!_a”“. Natice Elalu-'ﬂ.|1l1.--2."" 040772024
y ] ) ] Mr/Mrs. Shrawan Ram (Borrower), Umaid|Fiat No-5-3, 2Nd Floor Mangkam City[Mov-2023, 14005960 Rupees (Symbolic)
AHU TEWAH.I {RUﬂEEE FIﬂEE-‘I'I E{JES [S?ME‘DLlﬂ D'231 35}'1 Ei'th P.AHI{ II'JII‘I EW (v]}] mE‘ 22 F|EH.'.|F Whilst care is taken pI’IOI’ to atai |wig oad Jaipur ddinor Rajasthan - irteen Lakh Th Hignelr ¥
= acceptance of advertising Ram{ Co-Borrawer ) Hataj, Kalwar Road Jaipur Jaip i Fourigen Lakh Thres alran
Lakhs Forty Two POSSESSION) | in Tower No. “Q" consisting of Two Bed copy. itis not possible to verify 302012 Miraty Six Daly |}
z ;‘hnugand SixT _Frm::nrr}a.tﬂrawir;gﬂﬁ;:mw Dining, Kitchen, e prame T it et |LC-D5700003730, Branch-Kota, Mir/Mrs.|llthe part & parcel of praperty-Fiot Mo, 104-B|Demand Notice Date/ Amt -26-] pas07/2024
undred Seventy [wo wo lolets an alconies, having a total be held responsible for such | Tarsem Singh (Barrower). Ranajit Kour [Cao-| Pratap Nagar 3Rd, Ramchandrapura Near Holy|Jun-2023 2428138, Rupess
Only) as Dn:,r super area measuring 99.87 sq.mtr. a0 aurrod oo & resut of gnrn::,,l; ah (Borrawer), Ranajtt Kour (G0 . iy Hosaitar Keta Kota Rajasihian - 324001 Ty Fout Lk Twaly Eigh {Eymhilie
31-MAY-2023* (1075.00 sg.ft) in the “16th PARK VIEW" transactions with cornpanics. e
situated at Gaur Yamuna City (Pocket- 3) o PO W thoratore |LC-00900010221, Branch-Jalpur- Vaishall,| Al the part & parcel of propery-Flat No 12/224| Demand Notice Date/ Ami -~27-] 04/07/2024
situated at Gaur Yamuna City(Pocket-3) recommend that readers Mir/Mrs. Vinod Kumar( Borrower ), Mirmala| O Ground Fioor Sactor 12 Malviya Nagar|Dec-2022, 618014, Rupees Six) (Symbolic)
situated at Gaur Yamuna City, Mirzapur g“;ﬁ?;;‘;ﬁi?j:;ﬁ;”ﬂgﬂzz DGH Cu-Bionme) Schems Jaipur Jaipur Rajasthan = 302017~ |Lakh Eightean Thousand
Site (LFD 3]. Sector = 19, YEIDA, Greater or entering into any Faurtaen Only )
Neida, District — Gautambudh Nagar,(U.P.), Y honwios Botag onan (Authorised Officer)
anong with undivided, impartibly, advertisement  in  any Place: Rajasthan  Date : 07.07.2024 Piramal Capital & Housing Finance Lid,
Unidentified lease-hold rights in the portion -
of the said land undernsath the building,
S ™ AU SMALL FINANCE BANK LIMITED
Complex, in proportion of the super area of L
said Flalf Dwelling Unit, as per the enclosed BANK (A SCHEDULED COMMERCIAL BANK)
plan and bounded as follows:- f SCHEDULED COMMEALIAL BAMK Regd. Office: 19-A, Dhuleshwar Garden, Ajmer Road, Jaipur - 302001 [CIN:L36911RJ1996PLC011381)
Eﬂlﬂtissp;eaﬂ'f;“;ﬂ?a”n APPENDIX IV [SEE RULE 8(1)] POSSESSION NOTICE
South: As per Floor Plan Whereas, The undersigned being the Authorized Officer of the AU Small Finance Bank Limited (A Scheduled Commercial Bank) under the "Securitization and
North: As per Floor Plan Reconstruction of Financial Assets and Enforcement of Security Interest [Act, 2002 {54 of 2002]] and in exercise of powers conferred under section 13 (12) read with rufe 3
Al 5 ith st y th . t of the Security Interest {Enfarcement} Rules, 2002 issued demand notice on the date as mentioned below calling upon the borrowers to repay theamaount menticned in
?:In'g‘["'u:; CLRE - INGreon. in: pre=an the said notice within 80 days from the date of receipt of the said notice as per the details given in below table:
4 N Tuture
, Name ot Harrowes/ce-Bormwer) 13{2) Notice Date & Amount Description of Mortgaged Property Aind 8
4. |MR SWAPAMN SAHA & MRS Rs. 22 45054 /- O4-JAN- | 0Z-July-2024 | Unit No. RO0O4SR11511/FlatNo. 1511, 15th Mortgagor/Guarantor [ Loan Afc No, | Taken
HIRA SAHA (Rupeas Tweanty Two 2022 Fgg&%ﬂsﬂiﬂ Floor, admeasuring 477 sq ft. {44.3 sq, A/ No.) L9D01060728632723 28-Feb-24 All that part and parcel of residential/commercial property Land, Bulliding/ | 03-Jul-24
Lakhs Forty Five Meter aporox) in Socrates 1 Tower al Smit_Shakuntla Devi (Co-Borrower & P 1406315/ - Structure and fistures Property Situated At Plot Mo 24, Khasra Mo 347102,
Thousand Fi%}' Eour Eupartﬂcg'lpﬂz.ﬂ.}ﬁ Suites situated at Plot No Legal Heir Of Late Shri Nitin - Borrower) | Rs. Fourteen Lac Six Thousand Nine [ 2/1, 25//22/1, 246 1, NF'E::LHM Bata Road, Vill-Gaunchi, Dist - Fanidabad,
i i i Hundred Fifteen Only 27-Feb-24 Haryana, Bounded As East - Road, West- Other Property, Morth Shop No
Only) as on GH — 02, Sector Omicron — |, Greator 9, south- Plat No 23 Admeasuring 540 5qft
30-NOV-2021 Noida, UTTAR PRADESH - 2011308 along- |Ajc No.) LS0D1060126132251 & 13.Mar-24 All that part and parcel of residential/commercial property Land, Building/ | 03-Jul-24
'f-"”th construction thereon in present and Lo001060831369172 Rs. SERG38/- Structure and fistures PROPERTY SITUATED AT- KHASRA NO- 1368(6-5),
in future Ramesh [Borrower], Smi.Bala (Co- Rs. Five Lac Eighty-Eight Thousand 5ix | 1375[8-10), MAULA DAYA BAST| COLONY, Dist- Faridabad, HARYANA.
Borrower), Nanak Chand {Co-Borrower), Hundred Thirty-Eight Only & Admeasuring 1005qyds
5. |MRS SHAIL SHRIVASTAVA & Rs.27,59,635/- 08-DEC- | 02-July-2024 | FLAT NO. A-104, GROUND FLOOR. "JNC Misra [Co-Borrower) Rs. 583358/ Rs. Five Lac Ninety-Thres
MR AKASH BABULAL (Rupees Twenty 2023 (PHYSICAL | PRINCESS PARK", SITUATED AT Thﬂ“ﬂfﬂﬂg}meifﬂ:{;‘;F'ﬂf-"'ﬂe
BN W SR Lags Pl e POSSESSION} ) MOHIUDDINPUR KANAWANI, PARGANA Afe No.) L9001060126518871 :3 Mar-24 All that part and parcel of residential ial property Land, Bulidl 03-Jul-24
Thousand Six LONI, TEHSIL DADRI. DISTRICT perkdiek A At purt anc el stk damtlalfcormarcial gropaity Land; ELieing |03k
; shmi Traders (Borrower), Gaursy Rs. 3358796/ - Structure and fidtures Property Situated At Pb Mo OF, Parkland, Sec Mo 77,
Hundred and Thirty GAUTAM BUDH NAGAR, UTTAR Sharma {Co-Borrawer), Unique Home Rs. Thirty-Three Lac Fifty-Eight Th- Tigaon, Dist Faridabad, Haryana Admeasuring 155.372 Sq.Mtr.
Five Only) due as on PRADESH ALONG WITH UNDIVIDED gﬁ'lﬂ"}‘"bc'icﬂ Borrower}, Manpreet Thousand Seven Hundred Ninety-Six
31-JAN-2022 FROPERTIONATE SHARE OF LAND HITIA (Co-Bearvaiusr) Only 11-Mar-24
UNDERMEATH (At No.) L300106011902 1046 12-Apr-24 Al that part and parcel of residential fcommercial property Land/ Building, | 03-jul-24
Sablr Khan [Borrower), Smit. Munni [Co- Rs. 1011744/- structure and fistures Property Sitauted At Mustkil Mo 37, Killa Mo 6[4-13),
"with furtherinterest as applicable, incidental expenses, costs, charges etc incurred fill the date of payment and/ or realisation.. Bosrowery 1_F:=! ';':::ﬂt Efﬁ:!‘ﬂ Thﬂ’-ﬁiﬂzd Seven L"'-"daii Mauja Dabua, TE- Badkal, DIST- Faridabad, HARYANA
; ; : . o : Forty- Only 12-Ape-24 i ¥RD, ‘H F . .
Huwg'.r&r_ since _tha Eurrqv.lerl:s_} meantionad hermnabque has failed to repay thg amounts dua, notice is heraby given to the Bnrrn-weffs} un rty-Four Only pr- w::ﬁa::rr;r;gnE:SéFH\éHHDPhEL;:;EﬂTn:?rluﬂ‘sjEurEIJ;: '.I:I..'E':.T DEV], West: HOUSE OF
mentmneg hereinabove in particular and 1o the public in general.thm the Authgnaed Officer/s of HDFC rjas. taken Eyrrfhnﬁn Possession [AJc No.| L9001060119927622 & 12-Apr24 (L) All that part and parcel of residantialcommercial property Landl | io-ail
Possession of Immovable Property / Eﬂc_umd Asset mpntmn&d at Serial No. 1 to 4 and Physical possession of !lr_lmmrahla LO001061121896760 Rs. 2434988/ Building/ Structure and fictures Proparty Situated At Property No. 1 3/77,
Property / Secured Asset mentioned at Serial No. 5 exercise of powers conferred on himfthem under Section 13 (4) of the said Act read Glorist Through It'S Proprietor Vagar Rs, Twenty-Four Lac Thirty-Four Plot Ma. 33, Cut Of Killa No. B & 13, Mustatil No. 54, |- Ext. Kishan Kunj,
with Rule 8 of the said Rules on the dates mentioned above. 'II;I-II'IIF (Borrower), Shahnoor Warsi (Co- | Thousand Nine Hundred Eighty-Eight Laxmi Nagar, Vill - Khureji khas, llaga.- Shahdara, Delhi, , Bounded As East -
: ; . T : ofrower), smi shaheen Warsi [Co- Only & Ramaining Portion , West - Road , North: Other Property |, South -
The Borrower(s) mentioned herginabove in parlicular and the public in general are hereby cautioned not to deal with the aforesaid Borrower), Vagar Yunis (Co-Borrower), Rs. 279876/ - Ramaining Partion Adrvessuring 505q. Yrd.
immovable properties / secured assets and any dealings with the said Immovable Property / Secured Asset will be subject to the morigage Naushad Warsl {Co-Borrower) Rs. Two Lac Seventy-Nine Thousand | (7] All that part and parcel of residential/commercial property Land,/
of HDFC. Eight Humdred Seventy-5ix Only 12-Apr- | Building/ Structure and fixtures Property Situated AL Property Mo, |
. o L, , ) \ . . 24 377 Plok No- 34, OQut Of Killa No. 8 & 13, Mustatil Mo, 54, J- Ext, Kishz
Borrower(s) attention is invited 1o the provisions of sub-section (8) of section 13 of the Act, in respect of time available to redeem the .:’.:njl L,im,?uagar.u.|l;'_. ghur:,ﬁghc;s, ||;e,.;a_. 5hii§a'ralge;h.“E;u,a.d:'dll
secured asset/s. East - Ramaining Portion, West - Road . Morth - Other Property |, South -
Copies of the Panchanama drawn and Inventory made are available with the undersigned, and the said Borrower{s) is/are requested to Raminig PartienAmessuring 36150, Vi,
collect the respective copy from the undersignead on any working day during normal office hours. G BEEE Bank o w:‘ N:& ) lﬂﬂﬂmﬂiﬂﬂllﬂﬂﬁf S = 151-;;1;;;*;! ;ﬁl that part -;nrd parcel ;f reslden;_lalfmmzerﬁl prnp:m; Iéaang.f :;gdﬁf 05-Jul-24
ar an tdl. ahondra Harpal [Borrower], L 5. % tructure and fixtures Property Situated At- Khasra No , WEll-
Place: Delhi NCR S Kurnar iCu:;-EnrrﬂwErl, Ankit Kumar {Co Rs. Twelve Lac Thirty-5ix Thousand | Fatehpur, Th- Hapur, Dist- Ghazlabad, Uttar Pradesh Admeasuring 387.96
= TV - ’ ' ' . Borrower Three Hundred Eighty-Three Only Sqyrd, East tRasta, West : H/O Rajkumar, North : Hy/0 Radhe, South : Rasta
Dt 00-Juiy-2024 Regd. Office; HOFC Bank House, Senapati Bapat Marg, Lower Parel (West), Mumbai - 400013 Authorised Officer 12-Apr-24 :
The Dorrower having fadled 1o repay the amount, therefore notice s |'||-:r-q_'"_'-'||l given {o the barreswer and the publie in |I.4=|1|,-r.':|| that the ur|r.‘|1,=|:\.igr'||';'r] has taken peSestinn of the
property described heroin above mentioned table in exercise of powers conferred on himfher under section 13{4) of the said (Act-20032) read with Rule 8 of the said rule on the
date mentioned in the above table, “The borrower's attention is Inwited to provisions of sub section [8) of section 13-0f the Act, in respect of time available, to redeem the
secured assets” The Bomower in particular and the publicin general is hereby cavtioned not ko deal with the property and any dealings with the property will be subject to
thia charge of the All Small Finance Bank Limited (A Sthaduled Commercial Bank) for the amount and interest therean mentioned in the above table, =d-
Place: DELHI NCR Date: 06-JULY-2024 Authorised Oficer AU Small Finance Bank Limited

financialexp.epaprin

New Delhi
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